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-Joint Committee Report-

Joint Committee Report in compliance of the order dated 26/02/2026 passed by the Hon’ble
Tribunal in OA No. 07/2026 filed by Rohan Jayant Deshpande V/s. Nashik Municipal Corporation
& Ors.

1. Background of the Case

Hon’ble National Green Tribunal, Western Zone, Pune issued order dtd. 26.02.2026 in OA no.
07/2026 filed by Mr. Rohan Jayant Deshpande vs Nashik Municipal Corporation & Ors. Applicant
has filed IA No. 43/2026 with a prayer that a restraint order may be passed against the respondent
No.I- Nashik Municipal Corporation from carrying out any kind of construction in the riverbed of
River Kapila, which is one of the tributaries of River Godavari and a demolition order may be
passed against the illegal ongoing construction existing in the riverbed, blue line or red line of
River Kapila. Hon’ble National Green Tribunal order dtd. 26.02.2026 is enclosed and marked as
Annexure-I.

As mentioned by Hon'ble NGT in order dtd. 26.02.2026 as per paragraph no 6.

"Thereafier, our attention was drawn by learned counsel for the applicant to the Map, which is
annexed at page no. 60 of the paper book, wherein regarding Survey No.333, it is recorded that
the location of the construction, which is going on, is almost touching the riverbed of blue line or
red line within the said river. Thereafier, few photographs are also annexed from page nos. 61 to
101 of the paper book, wherein all these constructions are said to be going on inside the river bed/
blue line or red line of the said river."

As directed by Hon'ble NGT in order dtd. 26.02.2026 as per paragraph no 12, 13 & 14.

"12. We deem it appropriate to constitute a Joint Committee comprising one Member each of the
Divisional Commissioner, Nashik; State Pollution Control Board; Irrigation Department, Govt.
of Maharashtra, and District Forest Officer, Govt. of Maharashtra.

13. We direct that the Joint Committee be headed by the Divisional Commissioner, Nashik, but the
nodal agency of the said Committee shall be the Maharashtra Pollution Control Board (MPCB)
Jor coordination and logistical support.

14. The Committee shall visit the site in question and submit its report as to whether there is any
construction going on within the blue line or red line of the riverbed of River Kapila; and whether
any illegal tree felling is going on at the site, if yes, what is the number of trees which have been
felled? "

The key issues highlighted in the application are as follows:
o Alleged Illegal Construction:

It is alleged that construction activities are being carried out within the riverbed and along
the Blue Line/Red Line of the Kapila River, a tributary of the Godavari River.
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» Tree Felling Concerns:

The applicant has alleged indiscriminate tree cutting without following due legal
procedures.

2. Constitution of Joint Committee

In compliance with the Order dated 26.02.2026 passed by the Hon’ble National Green Tribunal, a
Joint Committee was constituted under the Chairmanship of the Divisional Commissioner, Nashik,

dtd. 09.03.2026 copy of the order of Constitution of Joint Committee is enclosed and marked as
Annexure- I1.

Joint Committee comprising the following members:

Sr. . . .
No Committee Member Designation
. [3iivisionarcioinEi'ssioner, Nashik Chairman s

2. | Superintending Engineer & Administrator, Command Areca

Development Authority, Water Resources Department, Nashik Nlember

3. | Deputy Conservator of Forests (West Division), Nashik Member

& Regional Officer, Maharashtra Pollution Control Board, Nashik Member
(I Secretary

3. Methodology Adopted

The Joint Committee has been constituted pursuant to the order dated 26.02.2026 passed by the
Hon’ble National Green Tribunal, Western Zone Bench, Pune, in Original Application No.
07/2026 (WZ).

The first meeting of the Joint Committee was held on 10.03.2026 and further steps to be taken by
the Committee were decided, which are as follows:

1. Site Inspection-
To conduct a detailed site inspection of the area in question, particularly along the
riverbed of the Kapila River in Nashik, near Survey No. 333.

2. Assessment of Construction Activities-
To ascertain whether any construction activity is ongoing or has been carried out within:
o The riverbed
o The Blue Line or Red Line of the Kapila River
3. Verification of Tree Felling-

To examine whether any tree felling is ongoing or has taken place at the site and to:
o Determine whether such felling is illegal
o ldentify the number of trees felled
4. Compliance with Legal Provisions-
To evaluate whether due legal procedures have been followed with respect to:
o Construction
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o Tree cutting permissions
With respect to information regarding construction, land records, tree cutting, permission
issued for the said construction, etc. Land Record Department, Public Works Department
and Nashik Municipal Corporation will be special invitees.
Submission of Report-
To submit a factual and comprehensive report before the Hon’ble Tribunal within the
stipulated time.

The Committee undertook the following actions:

Conducted meetings on 10.03.2026, 25.03.2026, and 06.04.2026

Collected relevant documents and maps from Departments namely, Water Resources, Land
Records, Forest, Nashik Municipal Corporation, and Public Works Department.
Conducted site inspection on 11.03.2026.

Carryout measurement of land though Land Record Department.

Interacted with concerned authorities and stakeholders

Reviewed permissions/approvals, wherever applicable

Examined records pertaining to tree cutting permissions obtained from Nashik Municipal
Corporation

4. Site Inspection Details

Date of Visit: 11.03.2026
Location: Kapila River stretch at Survey Nos. 333 & 334, Nashik
Officials Present:

Sr. No. Name and Designation

| Dr. Praveen Gedam, Committee Chairman and Divisional Commissioner,
’ Nashik Division, Nashik

Shri Vitthal Sonawane, Joint Commissioner (Entertainment Duty), Nashik

Shri Siddhesh Savardekar, Deputy Conservator of Forests (West), Nashik

Smt. Sonal Shahane, Executive Engineer, Water Resources Department, Nashik

AENIIS

Shri V. V. Killedar, Regional Officer, M. P. C. Board, Nashik

5. Site Observations: -

The case relates to alleged construction and environmental violations near Survey No. 333
along the Kapila River within the jurisdiction of Nashik Municipal Corporation, as per
proceedings before the Hon’ble National Green Tribunal.

During the site inspection it is observed that the boundary of Survey No. 333 is not clearly
demarcated. Requires verification from the Land Records Department.

The site includes the premises of Shree Sharvayeshwar Mahadev Trust (Janardan Swami
Ashram) located on the left bank of the river.

The river stretch at the site was observed to be mostly dry, with no visible natural flow of
water.

4|




106

A concrete wall and remnants of old fencing were observed near the riverbank near

Ashram, the same requires verification with respect to the Blue Line/Red Line demarcation

by Water Resources Department.

» Tree cutting, uprooted trees, and vegetation disturbance were observed at the site.

» A sewage pipeline of Nashik Municipal Corporation found passing below the riverbed area
as seen from the chambers of this network.

» The following actions are required:

Measurement and demarcation of said land by Land Records Department.

Verification of tree cutting permissions

Obtaining report from the Forest Department and Nashik Municipal Corporation.

Seeking clarification regarding construction activities from concerned authorities

and Trust.

« Joint Committee site visit report along with photographs are enclosed and marked as

Annexure-II1.

o ¢ O O

6. Assessment of Construction with respect to riverbed and Red & Blue Line
As per the report submitted by the Water Resources Department dtd. 30.3.2026:

« Survey No. 334, a privately owned land parcel, was measured by the Land Records Office
on 24.03.2026, and the measurement map has been obtained and is annexed herewith.

e As per the said map, a retaining/protection wall of approximately 155 meters in length has
been constructed at the site.

« Out of the total length, approximately 80 meters of the retaining wall appears to be
constructed within the riverbed, as observed prima facie.

o It is further reported that the demarcation of Red Line and Blue Line of the Kapila River
requires a detailed survey based on 100-year and 25-year flood data, in accordance with
the Government Resolution dated 03.05.2018 of the Water Resources Department.

» The process includes preparation of survey estimates, obtaining technical approval,
tendering, and conducting flood line demarcation through a competent agency such as
Indian Institute of Technology Bombay, followed by approval from the competent
authority.

o The said exercise can be completed within a period of 4 to 5 months, from the date of
availability of funds from Nashik Municipal Corporation.

Report submitted by the Water Resources Department dtd. 30.03.2026 is enclosed and marked
as Annexure-IV

7. Findings regarding Tree Cutting

As per the report submitted by the Forest Department, Nashik dtd.25.03.2026 and Nashik
Municipal Corporation, Nashik dtd. 06.04.2026
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e Number and Species of Trees Cut:
As reported total of 3 trees were found to have been cut from the roots, and 2 trees were
found to have been pruned, comprising the following:

Babul (Acacia) — 1 Cut from Roots
Subabul —1

Vilayati Chinch— 1

Vaval — 1 ] Pruned
Vilayati Chinch — |

e Land Classification:
The area falls under Non-Forest Land within the jurisdiction of Nashik Municipal
Corporation.
e Permission Status:
Tree cutting was carried out without obtaining prior permission from the competent
authority (Tree Authority/Tree Officer).
« FIR is filled against Mr. Atul Chavan for violation of Acts:
o Maharashtra (Urban Areas) Protection and Preservation of Trees Act 1975:
» Violation of Section 8(1), Chapter V (tree cutting without prior
permission)
= Action liable under Section 21(1), Chapter VIII (penal provisions)
o Penalty Imposed:
A total penalty of 23,31,250/- has been imposed and recovered.

Report of The Forest Department, Nashik dtd.25.03.2026 is enclosed and marked as
Annexure-V and Report of The Nashik Municipal Corporation, Nashik dtd. 06.04.2026 is
enclosed and marked as Annexure-VI.

8. Discussion on various reports received

8.1 As per the reply submitted by Shree Sharvayeshwar Mahadev Trust dated 23.03.2026, it is
reported that the said trust is located at Survey No. 334/1A and the Kapila River flows adjacent
to its property. It is further stated that a wall has been constructed; however, the said
construction has not been carried out by the trust. The Letter Submitted by Shree
Sharvayeshwar Mahadev Trust dated 23.03.2026 is enclosed and marked as Annexure-VII.

8.2 As per the report submitted by the Water Resources Department, dtd. 30.03.2026:

» Survey No. 334, a privately owned land parcel, was measured by the Land Records Office
on 24.03.2026, and the measurement map has been obtained and is annexed herewith.

» As per the said map, a retaining/protection wall of approximately 155 meters in length has
been constructed at the site.

» Out of the total length, approximately 80 meters of the retaining wall appears to be
constructed within the riverbed, as observed prima facie.
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Report submitted by the Water Resources Department, dtd. 30.03.2026 is enclosed and
marked as Annexure-IV.

As per the report submitted by the Public Works Department, Nashik dtd. 01.04.2026:

The said construction has been done by Public Works (South) Sub-Division, Nashik and it
is not any kind of residential or commercial construction. A large number of saints and
devotees visit the Rashtrasant Janardan Swami (Moungiri) Maharaj Ashram. The said
construction i.e. the retaining wall has been built to protect the citizens from the possible
danger of landslide that may occur during the monsoon.

Public Works Department has given background and reasoning of why and how the
construction activity was undertaken. The Public Works Department has also stated that
the no objection certificate was asked from the Commissioner, Nashik Municipal
Corporation and therefore the question of taking separate NOCs from the various
departments of Municipal Corporation do not arise.

[t is particularly emphasized that as per the condition no.lof the NOC granted by Public
Works Department of Nashik Municipal Corporation, it is mentioned that a no-objection
certificate is being issued in principle stating that the works under the said project are in
compliance with the Development Control Regulations and Development Plan of Nashik
and therefore this construction is legal.

PWD has stated that the flood lines of Kapila Nalla are not documented anywhere and in
fact it is not clearly documented if the Kapila is Nalla or river.

The department have also stated that since the river bed is widened nearly twice, the
probability of flood is nearly vanished.

PWD has denied any irregularities and has stated that the construction is as per the
development plan.

Report submitted by the Public Works Department, Nashik dtd. 01.04.2026 is enclosed and
marked as Annexure-VIIIL.

8.4 As per the report submitted by the Nashik Municipal Corporation, Nashik, dtd. 06.04.2026:

The construction of the retaining wall along the Kapila River is being undertaken by the
Public Works Department (PWD), Government of Maharashtra, utilizing Government
funds. Complaints pertaining to the said construction have already been communicated to
the PWD, for necessary action.

A No Objection Certificate (NOC) has been issued by the Nashik Municipal Corporation
(NMC) in respect of the said work. However, the NMC has not issued the map, design, or

line out regarding this work. Further, as per the Development Plan of the NMC, no blue or

red flood lines has been demarcated for the area under construction in Kapila river.

NOC dated 01/03/2025 was issued by Public Works Department of Nashik Municipal
Corporation subject to specific terms and conditions, including obtaining permission from
the Town Planning Department of the NMC. The said permission has not been obtained by
PWD., Govt. of Maharashtra.
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Furthermore. the responsibility for fulfilling the aforementioned terms and conditions lies
with the concerned exccuting agency i.e. Public Works Department of the Government of
Maharashtra.

Public Works Department of Nashik Municipal Corporation could have avoided
ambiguity/ contradiction arising due to statement no.l under the heading of certificate
(Dakhala) and condition no. 3 under the heading of terms and conditions in their letter dtd.
01.03.2025.

Report submitted by the Nashik Municipal Corporation, Nashik, dtd. 06.04.2026 is
enclosed and marked as Annexure-VI.

It is seen that the Public Works Department has written to Commissioner, Nashik
Municipal Corporation on dtd. 09.12.2024 requesting for no objection certificate for the
works in the Nashik Municipal Corporation arca. In response to this letter, The Executive
Engineer, Public Works Department of Nashik Municipal Corporation gave NOC dated
01.03.2025. mentioning several NOC points and conditions including the following:
Point no. 1: no-objection certificate is being issued in principle stating that the works under
the said project are in compliance with the Development Control Regulations and
Development Plan of Nashik

Point no. 3: there is no-objection from Public Works Department of Nashik Municipal
Corporation. Further remarks from Water Supply, Town Planning, Sewerage Department
may be obtained separately

Condition No. 3: In accordance with the Development Control Regulations, it shall be
mandatory for the concerned Executing Agency to separately obtain approval and remarks
from the Town Planning Department.

[t appears from the above that the NOC was sought from Commissioner (who is the Chief
Administrative Officer of whole Municipal Corporation) and it was granted by one
department of Municipal Corporation that is Public Works Department, with instructions
to take NOCs from other departments separately. However, PWD of State Government has
stated that since their letter was addressed to the Commissioner and also in view of point
no. 1 in the letter of PWD, NMC, There is no question of seeking other NOCs from other
departments of NMC.

In view of this, Joint Director, Town Planning, Nashik Division, Nashik was instructed to
submit his technical opinion regarding on the stand taken by Public Works Department of
Government of Maharashtra & Nashik Municipal Corporation. He submitted his opinion
by letter dated 07.04.2026 in which he concluded that the Public Works Department,
Government of Maharashtra has not complied with the condition no 3 in the NOC granted
by the Public Works Department of the Nashik Municipal Corporation.

As per the report of Joint Director, Town Planning, necessary permission from the Town
Planning Department of the Nashik Municipal Corporation and Water Resources
Department should have been taken before this construction.

Letter of Joint Director, Town Planning is enclosed and marked as Annexture- IX.
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9. Conclusion

a) The petitioner has mentioned the construction and tree cutting is being carried out on S. no
333. but from records received from Land Records Department the above activity is on S.

2177

no 334 and neighboring riverbed instead of 333.

b) The Water Resource Department has conveyed that after obtaining necessary approval
exercise for the delineating red and blue flood line will take a period of 4 to 5 months after
necessary compliance and availability of funds.

¢) As per the map prepared by Land Record Department, a retaining/protection wall of
approximately 155 meters in length has been constructed at the site. Out of the total length,
approximately 80 meters of the retaining wall is constructed within the riverbed. The said
retaining/protection wall is constructed by Public Works Department, Nashik. No
permission for such construction has been taken from either the Water Resources
Department and the Town Planning Department of Nashik Municipal Corporation

d) As per the report of Garden and Tree Authority, Nashik Municipal Corporation & report
submitted by Forest Dept., total of 3 trees were found to have been cut from the roots, and
2 trees were found to have been pruned in violation of the provisions of the Maharashtra
(Urban Areas) Protection and Preservation of Trees Act; penalty has been imposed and

recovered.
@W }/w‘b M\
- V. Killedar. Er. Rajesh Govardhane, Siddhesh Savardekar, Dr. Reaveen Gedam,
Regional Officer. Superintending Engineer Deputy Conservator of Committee
M. P. C. Board, Nashik & Administrator, Forests (West), Nashik Chairman and
Command Area Divisional
Development Authority, Commissioner,
Water Resources Nashik Division,
Department, Nashik Nashik
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Item No.2 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]

ORIGINAL APPLICATION NO.07/2026 (WZ)
I.A. NO.43/2026 (WZ)

Rohan Jayant Deshpande
..... Applicant

Versus

Nashik Municipal Corporation & Ors.
....Respondents

Date of hearing: 26.02.2026

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. SUJIT KUMAR BAJPAYEE, EXPERT MEMBER

Applicant : Mr. Shriram Pingle along-with
Mr. Vikas Agarwal, Advocates

ORDER

1. This application has been filed with a prayer that a restraint order
may be passed against the respondent No.l1- Nashik Municipal
Corporation from carrying out any kind of construction in the riverbed of
River Kapila, which is one of the tributaries of River Godavari; further, it
is prayed that a restraint order may be passed against the respondent
No.1 from any kind of tree felling, pruning, lopping in the entire Nashik
District, except in accordance with the procedure i.e. Tree Census,
formation of appropriate Tree Authority, public notice, hearing on
objections, reasoned order, replantation of possible trees, compensatory
afforestation, and after that, cutting only the number of trees permitted in
the order; and a demolition order may be passed against the illegal
ongoing construction existing in the riverbed, blue line or red line of River

Kapila.
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2. Today, learned counsel for the applicant has moved [.A. No. 43 of
2026 (WZ) to place on record nine documents, which are annexed as per

the Index of this I.A.
3. We allow this I.A. and take on record the said documents.

4. This matter was first heard by this Tribunal on 27.01.2026, when
additional documents were directed to be placed on record, in order to
support the case of the applicant that the tree felling/ proposed
construction is being done in the riverbed of River Kapila. In compliance
with the said direction, learned counsel for the applicant has placed those

documents on record.

S. Learned counsel for the applicant has drawn our attention to page
no. 39 of the paper book, which is an Environment Status Report of the
year 2019-2020 of Nasik Municipal Corporation, wherein it is recorded
that the River Kapila is flowing through the city of Nashik; and at page
no.42 of the paper book, it is recorded that the Kapila River meets
Godavari river near Tapovan area. The said river is also recognized by
Nashik Mahanagar Palika, which is evident from the website of Nashik
Municipal Corporation, which is annexed at page no. 34 of the paper

book.

6. Thereafter, our attention was drawn by learned counsel for the
applicant to the Map, which is annexed at page no. 60 of the paper book,
wherein regarding Survey No.333, it is recorded that the location of the
construction, which is going on, is almost touching the riverbed of blue
line or red line within the said river. Thereafter, few photographs are also
annexed from page nos. 61 to 101 of the paper book, wherein all these
constructions are said to be going on inside the river bed/ blue line or red

line of the said river.
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7. On the basis of above evidence, which has been brought on record
from the side of applicant, we find substantial question relating to
environment is made out in the present Original Application, therefore, we
deem it appropriate to admit this application and accordingly admit the

same.

8. Registry is directed to issue Notice to the Respondents, returnable

within 04(four) weeks.

9. Applicant is directed to take necessary steps for service to the
Respondents by both ways (Dasti as well as by Registered Post) and also
on available e-mail/Whatsapp., and submit service affidavit within one

week.

10. Applicant is also directed to supply copy of the application and

relevant documents to the Respondents within a week.

11. Respondents are directed to submit their reply affidavits within four
weeks through e-filing and also circulate the same to the applicant and

also the other Respondents by available e-mail.

12. We deem it appropriate to constitute a Joint Committee comprising
one Member each of the Divisional Commissioner, Nashik; State Pollution
Control Board; Irrigation Department, Govt. of Maharashtra; and District

Forest Officer, Govt. of Maharashtra.

13. We direct that the Joint Committee be headed by the Divisional
Commissioner, Nashik, but the nodal agency of the said Committee shall
be the Maharashtra Pollution Control Board (MPCB) for coordination and

logistical support.

14. The Committee shall visit the site in question and submit its report

as to whether there is any construction going on within the blue line or
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red line of the riverbed of River Kapila; and whether any illegal tree felling

is going on at the site, if yes, what is the number of trees which have been

felled?

15. We further direct that tree-felling, if any, be not done by respondent

no.1 without following due procedure of law.

16. Put up this matter for further consideration on 10th of April, 2026.

17. 1.A. No.43/2026 (WZ) stands disposed of.

Dinesh Kumar Singh, JM

Dr. Sujit Kumar Bajpayee, EM

February 26, 2026

ORIGINAL APPLICATION NO.07/2026(WZ)
J.G.
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Nashik Municipal cd Ao
ity of the 21st Century :

MISCELLANEOUS TAX RECEIPT
- L : Department: Garden Department ‘
Nashik Munciple C seves
ple Corporation Division: Panchavatl 43-Mar-2026
“\Nivd36802.,
o 2 TR

" |'Rajiv Gandhi Bhavan

ey ',Sharanpur Road
- ~¢|'Nashik” *
GSTIN/UIN: 27AAALNOOBSE1Z :
2 9 = —— e g ey
Website: www.nme.gov.in i Order Dataliacy ,..§ 7 «Qyder Date- {%—‘?026 Book No : 032301
<|‘collected By: i 3 . ;
« 15"'_‘1!'&(&' <

‘| Buyeri .
Customer:

State szé >

PAN/ITNo:

= T
= &

_|sesT e

place of Supply. |

Service Name

gt -k : -
1) 4008 : gETAHER A-FAT | 33125000 331250.00
Total Amount s o A - 33125000
Total Amount Paid e g R ke = SN RS- e 331250.00
Amount in Word : P Rupées_Thfee_'Lakh Thirty One Thousand Two Hundred & Fifty Only
A rament Modts,. - o e R T (oD Number: | 850790 DD Date: | 2026-03-13
s % RAREES - __/ e T oy
LS ORI -~ 1 T Y e - o A
5 RTES - | NMC's Bank Detalls: B e
NMC’s PAN: Bank Name: STATE BANK OF INDIA "= .-
. ‘ Alc No: 32166277091 _ L
|FS Gode : SBIN0010479 N % : :
' P 8214 i Wit esme i

AAALNOOSSE,
of the goods/servloes
e & correct. :

Terms & conditions - : _
We Declare that invoice shows the actual price
describe & all the particulars mentjoned thereln are tru

n:{:REATldNAL . maDWK

—_— o O
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C LM
 NASHIK MUNICIPAL CORPORATION NASHIK

Rajeev Gandhi BhauarxSharanptf Road,(Post Box No.12) Nashik - 422002.

PART PLAN OF SANCTIONED DEVELOPMENT PLAN OF

" NASHIK MUNICIPAL CORPORATION VIDE GOVERNMENT NOTIFICATION NO -
TPS - 1116/CR - 140 (A)¥2016/UD - 9 DATE :- 09/01/2017

TPS - 1116/CR - 140 (BY2016/UD - 9 DATE :- 09/01/2017

TPS - 1116/CR - 140 (Ay2016/UD - 9 DATE :- 01/06/2017

TPS - 1116/C.R - 140 (B)/2016/UD -9 DATE :-31/12/2018

SHIWAR : S.NOJG.NO.

LEGEND _ SCALE-NTS
MUNICIPAL CORPORATIONLIMIT ~ Gessessdl  GREEN BELT /BUFFER ZONE =T
SECTOR BOUNDARY E——3 CATTLESTABLE 5 &
VILLAGE BOUNDARY = WATERBODIES E=3)
TOWN PLANING SCHEMENOI&I  F=—3 RAILWAY
CORE AREA (GAOTHAN) E=—3 ROADS (EXISTING) —
RESIDENTIAL "1 BRIDGES (PROP/EXISTING) ==
FUTURE URBANIZATION FF PROPOSED ROAD ==
COMMERCIAL TOBE IMPLEMENTED
INDUSRIAL @EEEE) AT THE TIME OF REDEVELOPMENT
AGRICULTURAL BN cYcLe TRACK

FOREST CIDCO AREA

PUBLIC / SEMI PUBLIC : :

s S do
TRANSPORTAT! = - Oam
PG.& RECREAT;'NNAL HIGH FLOOD LiNe  ——
(GJPARK/RC STADIUMIGODAPARKP LOW FLOQD LiNE B
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149 (Annexure-VII)

.9.31 /%% f2.30.04.9%¢9

a9t IE[S Tree TarEl (Al FRRIGT JITBRIA

oft erafilye wwéa gec

ITHA A AGT[S STeT@al Fared 39,
Udadt, quiad, off &7 A1fRIeH-¥IR 003, (HBRIF) BIF : 0343-422¥RY, TT.: 1¥I320¥Y

Gﬂ.iﬁ.:’f\j R22/3 /woe
HT. JTE TR 3T 4. R.0MPCB Nashik. FTS

HERTSE TGVOT fi =0T #E a3, Ye Z“LD; - Qo)
e R, R,
v - T AT 979 AT Fieshie Hd
STURIATST G119 T 916d,
TE: 3TT9e U ST.56 AYTeY/ UTehTaT./ 388 dT.22.3.203%,
g ¢/ @T. §¢-03-30%€,

AICY,
T et T fAG@Te! ATTaR 3iTegTel H1e FUATT Act .
3TT90T U1 3G hodT JHTOY Tulas] Gerady AT AT #ef o7 333
THTIT GEAAT T o 33Y/¢37/ 34T 3T, 3THA Td Aa<ell
JTHTIT HEATAT Flale! T ATl T AT STERH HERISE ATHATS
forely T FTel 3 A FH.
AT Tl THTOT GATHT hell 37TE.
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Y\M\,% 3o faRanrg
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150 (Annexure-VIll)

HTeSIHeh Seehrd faumT, St

SIT.%. T/ ¥083 [ 2035

FTHRTLT ATHTAT

a1 a7 e Arfors

& - 09 / 0% [ 203%
T,
AT, Faranfir s,
arfars

AT - YT ATAT T BT SATAAT ATIRTHTTS T HHTT GeATHT

HaW i~ Q. FTASTET ATHAAT, TSI F3rsmT, Frfere qeraerarerssT Aok T 7= <.

%, AR /3t /3¢ /3025 2 33/09/203% (Annexure-1)

2. HgwTg amE R B amae At @it gdif 0% 4 ow w
£9(2 0 C)/AT.LEL Y, HATAT AL Yo o033 faATH 9%/9 0/2 03¢ (Annexure-2)

3. FIARET ATHAAT, A= areehra FaRr o wererearersT ATfavs I
T AT, F. HAAT / FiATE/49/9 %% / 034 T2, 09/03/3 034 (Annexure -3)

¢, AT, SregTierat 7= TemadT areaa sreer .. 5"/ 0 / 2034 /Mar/AAO
/ ¢4 (Annexure-4)

. FARET ATHAAT, AT iy fawmn, arfsrs am= F1aiT A . o-
LATE/ /Ro3¥-34 7. R9/04/3 0 2% (Annexure-5)

% B AHTTT st |, &, (Iferor) Sufaam, arfers o= o= o, . 2faor / g
/¥y /R0 R 30/03/303%

weTe,

UL TS 1T T . ¢ 3173l el ATeT o9 aTIhTH FHL0GTa Arerel e o=
HETARLATeh=AT HTAST (A ATeaTH [AHNTRST ST SITeret] A7 g¥aha TLaTai, TH1er
T TAT FEETATEE GATHT AT FLUATAT Fbae 3Tg.
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TT JHLOTTHT GTTHT TR IATHT

9. FATTH AT AT FATAT AT AT THATAE TTPET SATe FTHT (IR
HETLTST AT ST Lo ATPTHTHET HISAT THIT TEET 9 A1 I 81, qaie
ATTHTZAT T FHAAT ATAT SAGA TILA ATATIS AT ATATATTAT T B
FHAT Tfe ATy AET AT AT AHET #ft Tger SHHE Rt e qeer i
() AT=ATHs AT S 9a areror araq 3=t Fet 2l Sreramses Jur=y
FAHDT FTATTLTHET HISAT THIOTT HTEET 9= FISIT THATIT ATTere J0qT=T 9T
THATT HELT AT ATATHS ST (AT 815 T T 4T, ATHETE g I
feshet TTHT AT ETTET qTSYRTAT Fooe] AT HLere Foe ey iy dffr arae
Aol F.2 73T Yoo.00 e TaAT i A=At FvATH AAEt SR, HELS FETET
FATT T ATAS A S AW Eeay 20 FHTEH AT a9 97 #. 3
SAeaT JULITH HTHTSAT ATLHRTATAT AT ZLHd IMGAT UITT SATAAT AT, AT STUITT TEL
FTHTE HIHTT TATEHHTT FHTTAT AT F. ¢ ST TTE T HTeaT STH STt are. daofi
FTATLH AL F. 4 STeqT ITLTH FTHTH FIATEH AT SUTT ST AL,

2. S H3er fodft= & g Avfers sgmmeariorh=ar s Jromn qeremaey
HAATTT FHGAT ATATAT FLTATT AT ATE. TZL T TTSTAT THRTATHEN FHOT ATdTE
FIOTATET THTEAT AT TELUT F (AT IO q9eqTT qadier g2t 3 & Tgad sarea
FATHT W31 T FTLUATT AT g, Hedlel Sers [ arams Grase F3d aqqrT
SHATTHEH 4 F&T TSAAT STEIT ATTINF TETATCAT olohelth SHETLIHET 3,3 9,24 o/~ TAFAT
THUHT <€ TG FLOATT AT 8. TAT Fae G 5q Ffeream arear=1 qEaear
AHAAT Fal ATEAAT FA T SAATEA FATHT TSTAT FIUTATAT THRTTHAT GTRT TT2eTelT AT2T.

3. = TRl AT, TR g0 wrferer, gf2ny AT, qor T ST TR o9
. \9/3 0 X%, A A Zerare 7. ATfers wemerearierst 7 27 a1 TR ariia sreer 2.
R&10R1%0 RS AT AT. ATl A<, AT THT T9T of TSATHUT Feed SAgaTe HIaT
FLTATH FNOITT AT 3. ATTHTE HGL FTARTHTATET [ere AT GATHT FIUITT I
e,

A, GrASIAE FreraT (2feror) Ui, ATforF I= g8 qa7 aigH1H FI0ATd A
FA 2 FoeATal TR Fart T SATEaTaE SigEt ATel. TUgEHT AATeT STt
(AARIET) AT AT W51 YA J1gEa o A% A9 6T, T3% ATTaTe
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